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461. SHRI CHHEDI PASWAN: WIt the 
. PRlMEMlNlSTERbepleasedto8lale: 

(a)t.8Il1Oldaloc:aeedlortheyear1993-
94andnJIaasetiason.u.:I), ,_mdarlndia 
A_yojanaforconstruclionofdMAlgtnt. 
forSc:hedl8tCastesandSchecl.llecn'rblsln 
Bihar, 

(b)therunberofdMlling ..... propoaed 
tobeconstlUctech._·" VojanalnbtSbde; 

(c) whether construction work of these 
dwelingunilswascarriedoutundertheauper-• 
visionofthebenelir::Bllai' ..... CII'1hRx9t 
Bl'lfmiddlar'raWoillraCUS;and 

(d) Iso, thedetaistheleof? 

THEMINISTEROFSTATEINTHEMIN-
ISTRV OF RURAL DEVB.OPMENT (DE-
PMntENT OF RURAl DEVElOPMENT) 

. (SHRI AAMESHWAA THAKUR): (a).The 
amount aIocatedforthe year 1993-94 is As. 
3522.49 Iakh (tentative) against which As. 
1808.28 Iakhs has been relaaseduptoJune, 

'" (b) A f81getof24942uni1shasbeenlxed 
for1993-94inthestaa 

(c) and (d): The IA V Manual clearly lays 
... lh8tthec:onsllUclionofhouses .... IAV 
,_ lobe done by the beneficiary who is the 
tamalleooc:qaieroflhehouseMdnoqolllraclor 
isallowedforlheconstructionof1hesehouses. 

Def8nceProductlonUnitinBllw 

463. MOHAMMADAUASHAAFFATMI: 

. .. 
. Will the PRIME MINISTER be ....... to \ sIaI8: . . .. 

(a)whaIher1IIeGcMmrraC~toaet.~' 
upsomeneWdafenceproductionunilsduring 
the EIghth FMt V .... PlanPeriod; 

(b)ifso, th&delails1heMof, Stala-wise;and 

(c)the ~ofschemes approved for 
BIhar in this regard? 

THE MINISTER OF STATE IN THE MIN-
ISTAYOFDEFENCE(SHAlMALUKAAJUN): 
(a)0Ihertwt COIIIpIeIi Iglheordnancefactory 
81 Boalgi laaisnopqlCS8ltosatupanyrav 
defancepocU:lionLllils. 

(I) and(c) Do notarise. 

(~ 

~OfP.s,U.underDe- . 
flncellinislry 

464.SHAI AAMCHANDAA VEEAAPPA: 
WIIIhe PAlMEMlNlSTER be pleased to state: . 

(a) the .. of each of Public Sector 
~theMinislryof Defenceas 
on.u.30, , 993; Md 

(b) the steps taken to ensure that each 
U'1dertaIdngachieveilsproductiontarget? -

THEMINISTEROFSTATEINTHEMIN-
ISTAVOFDEFENCE(SHRIMAWKAAJUN): 
(8) and (b) The target and the achievement of 
value of production of the eight public sector 
&mertaIcings(PSUs)t.a1derthe Ministry ofDe-
tenceforthefinllquarterendedon30 JlN 1993 
8f8~beIow:-
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TheCorl'..,aniesaretakingstepstoachieve 
their respllctive annual targets. These include: 

(a)PeriodicIregularreviewoftheirProduc-
tionperforrnance; 

(b) Continuous efforts to obtain adequate 
orders; 

(c) constant follow up with suppliers for 
timely supply of raw-material/spare parts; 

(d) inter-unit/division sharing of work; 

(e) Optimum utilisation of machinery and 
rnanp<Mer. 

Report of Commitleeon Construction 
ofSamaj Sadans 

465. SHRI MADAN LAl KHURANA: Will 
the PRIME MINISTER be pleasedto state: 

(a) whether the inter-departmental com-
mittee has since studied the proposalto con-
struct Samaj Sadans and arrived at any deci-
sions; 

(b) if so, the details thereof; 

(c) ifoot, the reasonsthereforandthesteps 
taken to expedite the same; and 

(d) the present position with regard to con-
struction of Samaj Sadans in R. K. Puram? 

THE MINISTER OF STATE IN THE MIN-
ISTRY OF PERSONAL, PUBLIC GRIEV-
ANCESAND PENSIONS AND MINISTER OF 
STATE IN THE MINISTRY OF PARLIAMEN-
TARY AFFAIRS (SHRIMATI MARGARET 
ALVA): (a) to (d) Thelnter-DepartrnentalCom-
mittee has since submitted its report which is 
Iinder examination in this Ministry. 

Production of Fertilizers 

466SHRI BHUPINDERSINGHHOODA: 

Will the PRIME MINISTER be pleased to 
state: 

(a)the quantityoffertilizersproducedinthe 
countryduring each of the last three years, type-
wise; 

(b) the quantity of each type of fertilizer 
imported during each of the last there years; and 

(c)the steps taken to makethe country seIf-
sufficient in respect of Nitrogenous and phos-
phatic Fertilizers? 

THEMINISTEROFSTATEINTHEMIN-
ISTRY OF CHEMICALS & FERTILIZERS 
(SHRI EDUARDO FALEIRO): (a) and (b) The 
details of each type of fertilizers produced and 
imported during the last three years are given in 
the staternent attached. 

(c) As part of the plan to increase the 
production offertilizers during the Eighth Five 
Year Plan, asalsoto reduce the gap between the 
demand and indigenous production of "'trog-
enousfertilizers. three new ammonia-urea gas-
based plants one each at £abrala (U.P.), 
Shahjahanpur(U.P.) and Gadepan (Rajasthan) 
are currently under implementation in the pri-
vate sector. Besides, National Fertilizers Ltd. 
and IFFCO have a plan to double the capacity of 
their gas-based plants at Vijaipur (M.P) and 
Aonla (U.P.) respectively. Gas availability has 
also been indicated for a medium sized ammo-
nia-urea plant in Krishna-Godavari Basin 
(A.P.). 

Because of paucity of good quality rock 
phosphate reserves in the county, and atsothe 
prevailing uncertainty about the viability of new 
investments arisingoutofthecheaperavailabil-
ityof DAP through imports, there is little pros-
pect of further capacity build·up in the case of 
phosphatic fertilizers atpresent. Potash, in any 
case, will have to be imported as there are no 
known explOitable reserves of potash in the 
country. 




